
Consequent upon creation of new Courts vide order No.37/D-3/Gaz.-IA/DHC/2024 and
No 38/DHC/Gaz.-IIB/G-7/VI.E..2(a)/2024 both dated 25.10.2024 of the I-Ion’ble High Court of
Delhi New Delhi the following transfer and posting orders are hereby made in oflicial exigency
with immediate effect:

i OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (HQs): DELHI

Name 191 EC T6’

Manoj Kunlar P
EC:l3973

al Judicial Assistant in Namrat
Branch (Central), Tis I-Iazari
Courts _ __ ___

Reader in the court of Ms.
Shreejee Abbot, JMFC (Digital
Court), North, Rohini

Jagmohan Singh
EC:l26l6

Renu Bhugra
EC:78052062

1 Judicial Assistant in Mediation
i Centre (Central), Tis Hazari

J. .t,C9.urt§ D _,,,,,J, J
Judicial Assistant in Mediation

1 Centre (Central), Tis Hazari

Alrlmad in the court ofMs.
Shreejee Abbot, JMFC (Digital
Court), North, Rohini _ _ ___
Reader in the court of Ms. T
Deshna Golichha, JMFC (NI
Act)-7077, Central, THC

Mukesh Kumar
Vats -
EC:5662663 l

W Assistant Ahlmad In the court of‘
Ms. Illa Rawat, District Judge
(Commercial)-03, (Central), Tis
I-Iazari Courts

Ahlmad in the court ofMs.
Deshna Golichha, JMFC (NI
Act)-O7, Central, THC

Chitra Manghlif J J
EC:643 I 3949

I SJA in Care Taking Branch
17 (Central), Tis I-Iazari Courts,
'1 Delhi 77 7 7777_7 77

Reader in the court ofMs. Neetu
Nagar, ACIM-U6, RACC

Sapna Sharma
EC:65204598

t Iierlssrdesn
ii Judicial Assistant in Record Ahlrnad in the court ofMs.
I Room, (North~East), 1 Neetu Nagar, AC1M—06, RACC

Courts 7 7
Kashif Ahmed
Alvi (PH-Ors-
Gen) _
EC :5 1 03 6056

ma . 7 7 7 7
‘7 Junior Judicial Assistant, in 7 .‘TJunior Judicial Assistant in

1 Record Room & Digitization ‘ Record Room (North-East),
Cell, Rouse Avenue Courts Karkardooma Courts

Rajeshwar
Mandal
EC:22288975

Reader-curn- Ablrnad In the 1 Reader in the court of Ms. Jyoti
court of Sh. Pranjal Gangwar, 5 Maheshwari, ACJM-05, RACC

7 JIVIFC(NI Act) Digital Court-02,
N (Central), Tis Hazari Courts .5 _ __ __

Hansraj
EC: 12620

Judicial Assistant DigitizationlReader-cum- Ahlmad In the
Section (Central), Tis I-Iazari court of Sh. Prarrjal Gangwar ,
Courts JMIFC(NI Act) Digital Court~02,

‘___ 7 (Central), Tis Irlgzgri Courts
Vivek Mehra
EC:43 122078

5 Assistant Ahlrnad In the court of Ahlmad in the court ofMs. Jyotr
Sh. M K Nagpal, District Judge r Maheshwari, ACJM-05, RACC

5 (Commercial Court-13) L
l (Central), Tis Ha:-zari Courts _ _

Bhupender Singh
Negi
EC:21 746278

~‘ Judicial Assistant in Adinir.” 7 W Z : Reader in the court of Sh.
Br-anclr — I (Central), Tis Hazrrri Arvind Dev, Civil Judge-09,

_s _ _ _ ____ ‘Central THC
Blriishan Verma
EC:78 149239

our; ,, J, 1 _____ V,
T Judicial Assistant in Judicial 1 Alrlmad in the court of Sh.

Branch (Central), Tis Hazari l Ar-find Dev, Civil Judge-09,
Courts __7 __ 7 Central, THC

Sanjeev Kurnar
BC:709l 5010.

l SJA in Vigilance Branch (I-IQs), Reader in the court éfmsi H
THC ‘ Nitikfl, JMFC (NI Act) (Digital

7 7 7 _ 77 77 _7 77 77777" Court)—04 Central THC
Usha Gogia
EC:88824404

SJA,/Copying Agency (South (Branch-iriicharge, ‘Vigilance
__ _West)_,__Djwarka Courts )1 Branch (I-l_Qs)_, THC,Delhi
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5-" Manisha

EC:62188851
Assistant Ahlrnad In the court of
Sh. Sanjeev Kunrar Aggarwal,
District Judge (Commercial
Court)-02 (Central), Tis I-Iazari
Courts

C Ahlmad in the court of Ms.
r Nitika, Jr/r1=c (NI Act) (Digital

CODY!)-04, Central, THC i

16. "uirair&a;aa*raa.
EC:l2477765

Judicial Assistant in
Administration Branch Rouse
Avenue Courts 77 7 I Central, THC

i Reader rn the court ofMs.
‘ Gowri Reghunath, IMFC-10,

11.

rs.
[V

¥

Jasvinder K.umar
Sidhu
EC1§§416,5lQ2__-_ ,

‘r Raj Kumar
EC:13l08

Judicial Assistant in Filing
Section Branch (North-West),

77 Rohini Courts
‘ Judicial Assistant in Copying

Agency (Central), Tis Hazari
I Courts

Central, THC

I Ahlrnad in the court of Ms.
Gowri Reghunath, JMFC-10,

Reader in the court of Sh.
1 Vaibhav Garg, JMFC-1],
I_C§ntra1, THC 7777 77

1'9. Sandeep Kumar
EC:98167702

Assistant Ahlrnad In the court of
l Sh. Nikhil Chopra , District

ll Judge (Comn'rercial)~06,
ll (Central), Tis I-Iazari Courts

Central, THC

Ahlmad in the court of Sh.
Vaibhav Garg, Jr\/LFC-1 1, 1

20. Jyoti Arora
EC:93010431

Judicial Assistant in Leave CW
Section Rouse Avenue Courts

West, Dwarka

Reader in the court ofMs.
Neelmani Sharma, JMFC (NI
Act) (Digital Court)-12, South-

E1’. Rajesh
EC:12790200

Judicial Assistant in Cash
Branch (Central), Tis Hazari
Courts

- West, Dwarka

I Ahlrnad in the court of Ms.
7 Neelmarri Shanna, JIVIFC (NI
Act) (Digital Court)~12, South-

22. Preshant Rastogi
EC: 12057

JA in Delhi State Legal Service
Auth. (On diverted capacity).

KKD

Reader in the court ofMs.
Vanshika Mehta, JMFC (NI Act)
(Digital Court)-02, Shahdara,

23. Deepak Kumar
EC:18014199

Assistant Ablmad In the court of
Sh. Varurr Chandra, CJ-02
(Shahdara), Karkardoorna
Courts

' Ahlmad in the court oil)’/ls. I
‘ Vanshika Mehta, JMFC (N1 Act)
‘ (Digiifli COUII)-O2, Shahdara,
.KK.D

24. Naveen Kumar
Dalal
EC:60617001

; SJA in CJM Office (West), Tis
Hazari Courts

ll ;,.C,eatol=_THC
1 Reader in the sa;aarsh.*§;1asr1
Krrrnar, District Judge-13,

.5 25. Devilal
I-3C:87764631

ll Junior Judicial Assihant iriT'ir're”
l & Audit (North-West), Rohini

ti Courts Central, THC

‘ Mfiad in the court of Sh. ;
Satish Kurnar, District Judge-13, l

;. 26. Ashok Kumar
EC:20923382

i Reader Ln the court ofMs.
1 Seema Nirrnal, JMFC-09
(South-East), Saket Courts

Reader in the court of Sh. i
Urnesh Kumar, JSCC cum ASCJ 1
cum GJ-02, Central, THC ___

27. Sanjay Kumar
Syal EC:13l44

SJA in Bail Section, (North),
Rohini Courts

Reader rri1r*{eEa{a{5r*Ms.CCCC"7
Seema Nirmal, JMFC-09
(South-East), Saket Cour't§__7_77__7_

28. Ravi Verma
EC:9213758l

Junior Judicial Assistant in
VWDC (Central), Tis I-lazari
Courts 7 7

Aldrnad in the court of Sh.
Umesh Kumar, JSCC cum ASCJ

, cum GJ-02, Central, THC
29. Pratibha Bhati

EC: 10994820
Ahlmad In the court of Sh.
Ayush Sharma, CJ (East),
Karl<ardoon7:ra Courts

Reader in the court ofMs.
Arushi Parwal, JMFC (NI Act)

I (Digital Court)-02, East, KKD
30. Manju Singh

EC:32917153
Junior Judicial Assistant in
Copying Agency (East),
Karkgrdooma Courts 7777

Ahlmad In the com't”ofSKh.*flTW
, Ayush Sharrna, CJ (East),
,1 Karkardoorrra Courts '

31. Sancleep Kumar
EC:17522560

JJA in Establishmentlof
Courts (on diverted capacity)

Ahlmad in the court of Ms. 1
ArushiParwa1, JMFC (NI Act) l

b‘\“\;\H » _ 77 7(717Dig7italCourt);02,East,KKD 7
lr
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No.
32.

Nanie & EC
1____4

Kaveri Saini
EC: 1 8626558

From To ‘

ii_tni<>ia1*A§§1ise.at in Judicial :Read*er in the court ofMs.’
Branch Rouse Avenue Courts ‘ Shraddha Srivastava, JMFC~09,

_,__ West, THC
33. Habib Khan

EC:978 10700
JA in Establishment of Family Ahhnad in the court ofMs.
Courts (on diverted capacity) ‘ Shraddha Srivastava, JMFC-09,

West, THC
55. Beenu Shukla

EQ83652337
JA in Store (South-East), Sake’: l Reader in the court of Sh.

‘ Courts, New Delhi Balwant Rai Bansal, District
Judge¢05,_New Delhi, PHC

H33.’ WNeeta D1{yéi15? ‘I Judicial Assistant in 1 Ahlmad in the court of Sh.
Bhatt Administration Branch — I Balwant Rai Bansal, District
EC:726423{l2 1 (South),§_al<_etColgts 1 Judge-05, New Delhi, PHC

35-

l' 1

EC:9797942'7
Poonam Shanna ;WReader In the court ofMs. Wm

; Pranjali Prakash, JMFC (Digital
Traffic Cou1t)(North-East),
Karkardooma Courts

Reader in the court ofMs.
Kashish Bajaj, JMFC (Digital
Trafiic Court), North-West,
Rohini

3'7. Bhawna
EC:76936623

Junior Judicial Assistant in
Record Room (Civil) (Central),
Tis I-Iazari Courts

Ahlmad in the court of Ms.
Kashish Bajaj, JMFC (Digital
Trafic Court), North-West,
Rohini

T38. Atul Kotnala
EQ96640897

JA in Admn. Branch—II (I-lQs),
1 THC, Delhi.

Reader in the court ofMs.
Shubhamjot Kaur Rakhra, JMFC
(NI Act)-10, South-West,

Yogesh Negi
EC:8l358620

Ahlmad In the court of Ms.
Deeksha Madaan, Civil Judge-
02 (South), Sake’: Courts

1 _ , 1 Dwarka
35”” I Afllniad in the court of Ms.

Shubhamjot Kaur Rakhra, JMFC I
(NI Act)-10, South-West,

_ _ Dwarka _ _ , ,

_1.

L_.1 40. I Kavitar Saroha
PC2429} 1 1 91

l Assistant Ahlmad In the court of
1 Ms. Deeksha Madaan, Civil

I Judge-02 (South), Saket Courts

Ahlmad In the court ofMs.
Deeksha Madaan, Civil Judge-
02_(S__outh), Salcet Courts

41. "tantra
EC:74945544

1i(eader In the court ofMs. Nishi
1 Jindal, JMFC (NI Act)-05, (New
1 Delhi), Patiala House Courts

Reader in the court of Ms. 1
Surabhi Rastogi, JMFC (NI Act)
(Digital Court)-10, South-West,
Dwarka __ __ __"_

1 42. Brijesh Gupta
EC:53l23633

Judicial Assistant in ACR Cell
Y (HQs), THC, Delhi.

Reader In the court ofMs. Nishi
Jindal, JMFC (N1 Act)-05, (New I

‘ _* Dellfl, Patiala House_Courts H i
1

1 43. Simran Deep
Singh
EC:62468262

l Judicial Assistant in Copying
1 Agency (Central), Tis I-Iazari

Courts

Ahlmad in the court ofMs.
Surabhi Rastogi, JMFC (NI Act) 1
(Digital Court)-10, Sout.h~West,
DW81_'1i1___ _

Z4.” Sh. Sunil rtttma-*i 1 Reaiierin thecourt of Sh. Rinku l
EC:3201298S I Jain, JSCC-cum-ASJC-cum-GJ

I (Central), THC, Delhi.
Reader in the court ofMs.
Manisha Bhau, JMFC (NI Act)
(Digital Court-03), West, THC,
Delhi.

‘l
45.

I EC:80769264
l

Parveen Judl. Asstt. in General Branch
(Central), Tis Hazari Courts

Reader in the court of Sh. Rinku
Jain, JSCC-cum-ASJC-cum-GJ
(Central), THC, Delhi. _

46.
EC50541970
Sanjay Kumar Assistant Ahlmad In the court of

I Sh. Mayank Mittal, ACJM-
Special Acts, (Central), Tis

* Hazari Courts

Ahlmad in the court of Ms.
Manisha Bhau, JMFC (NI Act)
(Digital Court)-03, West, THC

"47.
l

~t\“\"‘l

Kapil Nagar JJA in Copying Agency Rouse 1 Assistant Ahlmad In the court of
EC:l 1780831 Avenue Courts 1 Sh. Mayank Mittal, ACJM-

Special Acts, (Central), Tis
____ __ _ 1 Hazari Courts __ "W
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S1. lIName & EC 1 From II H in To
N0 1 11 r

4s +1-larinder Kumar 1sJA inludicial Branch
BC:26002032

Reader in the court of Sh. Rahul
Saini, JMFC-03, Shahdara,
KKD

(Shahdara), KKD, Delhi.

1 49. Kusum Lata
EC:40603071

Ahlrnad injthe court of Sh.
R8.l'1Lll Sflini, Jh/l'FC—08,
Shahdara, KKD

1 Assistant Ahlmad In the court of
Ms. Charan Salwan, CJ-03,

1 Central, Tis HazariCou1ts
50.

J51

1 Manna Srivastava Newly appointed JJA, Ofiiice I
EC: 1 1 664439

. 1 K. Venugcpalanw j Judicialllssismntin Admn. 1
EC:13l13

i 1- ’. H . .Rohi11i ,_

Assistant Altlrnad In the cotut of
Ms. Charan Salwan, CJ-03,
Central, Tis I-Igezari Courts

Pool, Admn. Branch-II
(Central), Tis I-Iazari Cotnts 1

Reader in the court of Sh. Umed
5 Branch—lI (I-IQs), THC 1% Singh, District Judge

_ (Commercial Court)-02, North,

1 1

ii. 1 Deepika JA in Office PO0l, Admn.
1 1:-=.c:s59673 as Branch-II (I-IQs), tr-rc

Alilrnad in the court of Sh. ;
Umed Singh, District Judge

‘ (Commercial Court)-02, North,
* Rohini ,____

53. 1

i

Kusum Pathak Reader In the court of Sh. Vishal
Bali1
EC:3'74029l1

Reader*iiizfl1e'cotut of Ms.
Akanksha Singh, JMIFC (NI Act)

Saket Courts ‘ (Digital Court)-11, South-West,
1 Dwarl<_a__ _ ___ I

Pahuja, ASJ(F'1'C)-02, South,

54. 1

55. 1

Manju Kanojia SJA in Copying Agency (East
EC:66974866

Pinky Rai
EC:92458540

A Reader Ln the court of Sh. Vishal I
District) Karkardooma Courts ~ Pahuja, ASJ(FTC)-02, South,

_ _ Saket Courts _, ____
1 Assistant Ahlmad in the court of l. Ahlmad in the court of Ms.
1 Ms. we Phutela, ASJ (sc- ‘ Akanksha Singh, nvrrc (NI Act)

POCSO)-01, Shahdara, KKD (Digital Court)~1 1, South-West,
_, _ ..._Ll2,“’@Ikfl1 Amit Kumar

EC:57300624
JJA in Copying Agency l Assistant Ahlrnad in the court of
(Central), THC, Delhi Ms. Niti Phutela, ASJ (SC-

_ g _ H POCSO)-D1, Shahdara, __ __
757. Mauish Kumar Judicial Assistant in Accounts Reader in the court of Ms. Sanya

EC:3273098l Branch (East), Karkardooma _ Singh, JMFC~06, East, KKD
Courts '

1 58:“1 SunilManchanda7 JJA’RecordRJoom (Sessions)WW AhlmlH ad in the court ofMs.
1 EC:42625328 (South-West), Dwarka Courts Sanya Singh, JMFC-06, East,

1 KKD
59.

1
1

Pradip Hansda Reader In the coLu't of Sh. Ajay Reader in the court ofMs. Isha
EC:54332500 Garg , ASJ (FTSC) (POCSO), I Rana, IMFC (NI Act), Shahdara,

_ (South), Saket Courts KKD
§60. ‘ Narender Kumar Judicial Assistant in Record Reader In the court oi‘ Sh. Ajay

EC:7'57l2152 1 Room (North-West), Rohini Garg, ASJ (FTSC) (rocso),
1 Courts, Delhi. (South), Saket Courts

61. 1
1 .

Nandan Singh
EC:85611675

.‘ Asstt. Ahhnad in the court of § Ahlmad in the court ofMs. Isha
Ms. Nidhi Chitkara, JMFC-06 Rana, JMFC (NI Act), Shahdara,
(North-West), Rohini Courts, KKD

I Delhi. .
62. T

1 T1 1

1

Divya Tuli
EC:63496395 Receipt & Issue Branch Ms. Nidhi Chitkara, IMFC-06

(Central), Tis Hazari Courts (North-West), Rohini Courts,
g Delhi.63.1

i
_ J

Ritu Moudgil
EC:742l 7995

JA,Delhi State Legal Service 1 Reader in the court of Ms.

p ________, 1 Court)-06, West, TI-_I_C___ _, _ _ g A
F64. 1 Naveen Saini

EC:210858S9
Assistant Ahlmad In the court of 3 Ahlmad in the court of Ms.

Junior Judicial Assistant in ' Asstt. Ahlmad in the cotut or 1

Auth. (Or: diverted capacity) Anamika, JMFC (Mahila l‘

1 Sh. Kapil Gupta, CI-06. Anamilta,JM1‘-‘C (Mahila I
_ __ 1_(Cent'ral), Tis liaaari Courts _ Court)-06, West, THC
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lN9- _ _ _ |_ ___ _ _,_

65 Vinti Rani JJA in Delhi State Legal Service Assistant Ahlmad In the court of
EC:2I982105 Auth. On diverted capacity. Sh. Kapil Gupta, CI-06,

___ __ g ; g (Central), Tis Hazari Courts
66. l Satyendra Kumar J JA in E-Sewa & Suvidha Kendra Judicial Assistai1tinCFiling

1 EC:23467253 (Central), Tis Hazari Courts Section (O/0 Sr. Civil Judge)
l __ A g (Central), Tis Hazari Cotuts

l 67. l Preeti Junior Judicial Assistant in JJA in E-Sewa & Suvidha
EC:5l29l40l i Filing Section (O/0 Sr. Civil Kendra (Central), Tis Hazari

1 ' Judge) (Central), Tis Hazari Courts

I es.
l.

:-
W!
lftl.'

i Act), (CB1)-08, RACC + Ms.
1 Kaveri Baweja, Spl. Judge (PC
. Act CBI-09 RACC

Gajenthajlirasad I fl Assistant Ahlmad In the court of Yfinitin CJM Office, New Delhi,
‘ EC:60686S49 Sh. A.K. Sarpal , Spl. Judge (PC ‘ Patiala House Courts, New

Delhi.

,, __)__( L , l W
‘1 69. A Ruchi D/0 Late I l Newlyappointed JJA, Cffice TD Assistant Ahlmad In the court of

Sh. Mahesh Pool, Admn. Branch-II (HQs), Sh. A.K. Sarpal , Spl. Judge (PC
Chand 1 rue, Delhi. Act), (car)-os, RACC + Ms.

Kaveri Baweja, Spl. Judge (PC
,__ g . _ Act) (CB1-09),RACC H yl 70.

l
Sanjay Kumar SJA in CJM Office (New Delhi), Slléffice Pool, Admn.

I Sharma Patiala House Courts Branch-II (HQs), THC, Delhi.
: EC:56=15_0399 ,

l

l
P11. F Ahlmad In the courtof Ms.

Preeti Agrawal Gupta, District
Judge (Commercial Court-01),

J ,__,__ ,,_,,(I\l0rth West) R0 ' iQ0ur1s

Suman Rana
EC:580l4046

Judicial Assistant in Copying
Agency (Central), Tis Hazari
Courts

\1IQ
- » h1!L

Sharvan Kumar (Jase; Judicial Assistant in
EC:99582l92 J Copying Agency (Central), Tis

Hazari Courts
it

Ahhnad In the court of Ms.
Preeti Agrawal Gupta, District
Judge (Commercial Court-Oi),
(North-West), Rohini Courts

l 73. Sh. Satish Ktunar I‘ JA in Record Room (Sessions), ‘
EC:29668627 ; North-East, Karkardooma Branch-II (I-iQs), THC, Delhi

‘ Courts li

JA in Office Pool, Admn.

Note:
l.

2.

3.

4.

5.

6.

7.

8.

§t\\\\“9"\

All the officials transferred by virtue of this order to the !It!W!:]! created courls are hereby relieved
immediately with the directions tojoin at their transferee station forthwith.
In view of the extreme official exigencies, any requestlapplication for reviewlreconsiderationl
cancellation of this order will not be entertained.
As of now, Assistant Ahlmad(s) are not being posted in the newly created courts owing to acute
crunch of staff in this establishment, however, in case of exigency, Administration Branch
concerned may make their own intemal arrangements till appointment of fresh recruits or outcome
of the ongoing Departmental Competitive Exam for the post ofJJA.
The Asstt. Ah-‘mods posted as Ahlmad in the same court are deemed custodian ofthe judicial record
till the same is actually handed over to them by their predecessor Ahlmad within 30 days.
Consequent upon withdrawal ofMs. Poonarn Shanna, SJA (Reaa'erfi'om the court ofJMFC (Digital
Trqflic Court), North East. Karkardoomaj, the Ahlmad Sh. Amit Kumar Sharma, JA
(EC:27754603) of the said court is deputed as ‘Reader-cum-Ahlmad’ therein.
Sh. Sachin Dhankhad, JJA (EO53370496) shall also look alter the work of Assn. Ahlmad in the
court of Ms. lla Rawat, Ld. DJ (Commercial-03), Central, THC in addition to flte work already
assigned to him as per the suitability and mutual convenience of both the Ld. Presiding Officers.
Sh. Mohit, JJA (EC: 12204133) shall also look aficr the work of Assn. Ahlmad in the court of Sh.
MK. Nogpnl, Ld. DJ (Commercial-l3), Central, THC in addition to the work already assigned to
him £15 per the suitability and mutual convenience ofboth the Ld. Presiding Officers.
Sh. Devanslm Kanwal, JJA (EO78262550) shall also look after the work of Asstt. Ahlmad in the
court of Sh. Sanjeev Kumar Aggarwal, District Judge (Commercial Court)-02, Central, THC in
addition to the work already assigned to him as per the suitability and mutual convenience of both
the Ld. Presiding Officers.
Ms. Ragini, JJA (EC:l2482744) shall also look afier the work of Asstt. Altlmad in the court of Sh.
Nikhil Chopra, Ld. DJ (Commercial-06), Central, THC in addition to the work already assigned to
her as per the suitability and mutual convenience of both the Ld. Presiding Offioers.
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I0. Consequent upon posting of Branch-in-charge, Vigilance Branch (l-lQs), Sh. Darshan Singh, SJA
(EC: 10688528) shall function as Branch-in-charge, Litigation Branch (Central), THC, Delhi only.

I l. Consequent upon transfer of pending challans ofNBT and ‘SPOT penaining to the North & North-
West district in Virtual Traffic Court from the existing Virtual Traffic Courts i.e. JMFC (Virtual
Traffic Court)-01, JMFC (Virtual Traffic Court)-02 and JMFC (Virtual Traffic Court)-03 to the
JMFC (Digital Traffic Court), the ofiicials Sh. Anil Kumar, SJA (EC:22927453); Sh. Sunder Singh,
JA (BC:13262) and Sh. Ashish Kumar Gupta, JA (EC:60070893) hitherto posted in these Virtual
Traffic Courts, may be directed tojoin in the Office Pool, Administration Branch — II (I—IQs), THC,
Delhi forthwith.

l2. All the Branch In-Charges, Administration Branches ofConcerned Districts De]hifNew Delhi, are
directed to ensure compliance cfthe immediate order and also to submit compliance report thereof
within 3 days to this ofiice.

I3. Non-compliance of the order or proceeding on leave immedi will be deemed as deliberate
insubordination and disciplinary proceedings shall be initiate aga nst the delinquent, as per rules.

,1!

.7 ll
Principal District & Sessi ns Judge (I-IQs)

T‘ I-I "c urt ,1) lhi40 -__ /L? 15 azafl O S $4‘

No. P&TIAdmn-IIlHQsl2024 Dated, Delhi the 9 ‘ll ' Y
Copv forwarded for information and__necessary_aotipn to:

. Ld. Principal District & Sessions Judge concerned, Delhi/New Delhi.
The Principal Judge, Family Courts (I-IQs), Dwarka, Delhi.

. The Member Secretary, DSLSA, RACC, New Delhi.
The Officer/Officer In-Charge concerned.

. The Personal Office of the unclersigned.
The Sr. Accounts Officerl Accounts Officer, Central, THC, Delhi.

. The DDOs, Accounts Branches, Delhi /New Delhi.

. The Dealing Assistants, Personal File, Leave & LAYERS Seat, Central, THC, Delhi for
further necessary action/updation as per rules.

9. The Dealing Assistants, ACR Cell (HQs), Delhi for maintaining/updating the record
 ngposting details ofthe ofiicial concernedfor the purpose ofseeking ACRs.

1 ,
‘Employees Corner’ (on Website).

oo\|§:hu1;|>.u.>!u--

. e Dealing Asst. Website Committee, THC with the direction to upload the order on the

11. For uploading on LAYERS.
12. The officials concerned for immediate compliance.

wt" WPrincipal District & SS1 ns Judge (HQS)
Tis Hazari Courts, Delhi

/>


